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8hri Maheshwar Naik: Without 
waiting for the submission of the 
report of the committee, may I know 
whether the Government is pro~
ing to go ahead with whatever pro-
granune is nece.sary for the defence 
of the country at the moment? 

Dr. K. L. Shrlmall: I have answered 
that question. 
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Dr. K. L. ShrlmalJ: I have no idea 
about this matter. As I said, our 
work has not been affected in any 
way because of the delay in submU-
ilion of this report. As I just pointed 
out, the Government aro taking 
ne e~ar  steps to tr~n t en the 
National Discipline scheme and the 
physical education progranune. As I 
ilaid, we have at present a proposal to 
introduce physical education and the 
National Discipline scheme on a com-
pulsory basis throughout the COUD-
try. 

Limited LA.s. Examination 

+ r Shri Bhakt Darshan: 
·Zi5. ~ Shri Surendra Pal Singh: 

l Shri BhalrWat Jba Azad: 

Will the Minister of Heme AftalrB 
be pleased to state: 

(a) whether Government have 
lIince taken tlinal decision regarding 
the limited LA.S. competitive exa-
mination; and 

(b) if so. what are the details there-
of and .by what time Government 
propose to hold the said examina-
tion? 

The Minister of State In the Minis-
try of Home Aftairs (Shrl Datar): 
(a) and (b). The scheme is still un.-
lier consideration. 
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Shr} Datar: It will take a few 
months. We shall have to consult the 
State Governments also. 
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Shrl Datar: I may invite the hon. 
Memeber's attention to the Central 
PayCommissioIl' Report. They sug-
gested that there ought to be, in ad-
dition to the annual competitive ex-
amination, a limited competitive ex-
amination open to the State and Cen-
tral Government servants o~ classes 
II and III So that we can have ex-
pel'ienced people at a higher level. 

Shrl Bhagwat Jba And: 
know whether the State 

May I 
Govem-

ments, when they were referred to, 
have expressed their opinion on thili 
scheme? 

Shri Datu: We have yet to receive 
the opinions of all the State Govern-
ments. Some State Governments are 
in favour. 
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8brl Datu: As at present, we have 
already increased the number of 
direct recruits as the hon. Member 
will be aware. Secondly we also take 
about 25 per cent from the State ser-
v.ices. It was considered that a third 
avenue should also be pursued with 
a view to get people of a higher age 
with greater experience. 
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8hrt Vishram Prasad: Since it was 
declared some time back that the 
Medical and Economic Services will 
also be constituted as all-India ser-
vices, may r know whether Gov-
ernment are proposing to conduct ex-
aminations for these Services? 

8hrl Datar: This question relates 
to the lAS not to the Medical and 
Economic Services. 

8hrimati Lakshmikanthamma: Is 
it a fact that the age relaxation differs 
as between the different departments 
and the people from the Central 
Ministries and Department have a 
different age rule? 

Shri Datar: There is no question of 
any difference. 

Shri Abdul Ghani Gilni: In view of 
the tact that seats have been reserv-
ed for the variuos States. may I know 
whether the Central Government 
ha ve issued any direction to the 
Public Service Commission to fix 
the number of candidates to be se-
lected from various States? 

Shri Datar: We are fixing the num-
ber so far as the cadres in the various 
States are concerned after ascertain-
ing their requirement!;. 

Gauhatl Re1lnery 

+ r Shri D. C. Sharma: 
1 Shri Blshanchander Seth: Shrl Y. D. Singh: 

• 2M. 8hrl P. Venkatasubbaiah: 
I Shrl Lakhmu Bhawanl: 
I ShrlRameshwar Tantia: 
L Shri Ram Ratan Gupta: 

Wilt the Minister of Mines and 
Fuel be pleased to state: 

(b) whether it is proposed to with-
draw Rumanian experts working at 
!.he Gauhati refinery; 

(b) whether personnel to work in 
their place have been sufficiently 
trained; 

( c) whether a proposal to expand 
the refinery is under consideration; 
and 

(d) if so, the details t ~reof  

The Parliamentary Secretary to 
the Minister Of Mines and Fuel (Shrt 
Thlmmaiah): (a) Yes, Sir. They will 
leaVe by the middle of 1963 pro-
gressively. 

(b) and (c). Yes, Sir. 

(d) Expansion of the refinery is un-
der discussion with the Oil India 
Limited, who are investigating the 
question of availability of crude oil 
in the light of the latest development 
in the oil fields. 

Shri D. C. Sharma: Ho,,·. many 
Rumanian technicians are there in 
this refinery, and how many of them 
are going away, and are ~o e of them 
still going to stay here for some 
tllY'e? 

Shrl Thlmmalah: There were 48 
Rumanian technicians. Now, there 
are only 14 technicians who w.ill also 
be progressively sent back, and all 
of them will be sent ~  by the 
middle of 1963. 

The Deputy MInIster In the MinIs-
try of Mines and Fuel (Shri BaJar-
&avis): I may add that  that was our 
intention some time back. I cannot 
vouchsafe that  that is the position 
now 01' the progremme nOW. More 
than that I cannot say . 

Shri D. C. Sharma: May 1 know 
whether any arrangements for the 
training of the different cadres of 
refinery experts exist at this refinery 
and elsewhere, and it so, what they 
are? 

Shrl Thlmmaiah: The training is 
continuously given to our officers. 
Now, there are about 53 officers who 
have been trained, and they are 
working side by side wiLh the Ruma-
nian technicians. 




